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Pranahita Chevella project

771. SHRINANDIYELLAIAH : Will the Minister of WATER RESOURCES
be pleased to state:

(a)  the year of commencement of Pranahita Chevella project;
(b)  the various districts of Andhra Pradesh to be covered under this project;

(c¢)  the budget sanctioned during 2009-2010, 2010-2011 and 2011-2012 and

what is the present position of this project; and

(d)  what are the various major irregularities detected in the technical and non-
technical fields, in the execution of this project and what remedial measures have been

taken, so far, to neutralise various major irregularitics detected so far?

THE MINISTER OF WATER RESOURCES (SHRIHARISH RAWAT) : (a) The
year of commencement of Pranahita Chevella Project 1s 2007-08.

(b)  Seven districts of Andhra Pradesh namely Adilabad, Karimnagar, Warangal,
Nizamabad, Medak, Nalgonda and Ranga Reddy are covered under this project.

(¢)  Thebudget sanctioned by the State Government during 2009-10, 2010-11
& 2011-12 is Rs. 600.00 crore, Rs. 700.00 crore & Rs. 608.29 crore respectively.

The present position of the project is as follows:—
. All the project works are divided into 7 links & 28 packages.

. Agreements are concluded for all 28 packages during 2007-08 & 2008-09
with an agreement period of 48 months to complete the project by 2012-
13.

. However the project was delayed due to various reasons and the revised
target year of completion of project is now 2018-19 as per Government
Memo. No.7514, dated 30.6.2011. However benefits will start accruing

from 2014-15 by creating irrigation potential in some of the packages.

. Ficld investigation works for main canal and tunnels are completed in

most of the packages. Design works are in progress.
. Execution is in progress in 20 packages.

. Total expenditure of Rs. 2667.36 crore has been incurred since inception
up to 31.01.2013.
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(d) As per information furnished by the State Government, no major

irregularitics have been detected in technical and non-technical fields.
Role of waste water management

772. SHRIBIRENDER SINGH : Will the Minister of WATER RESOURCES
be pleased to state:

{(a) whether Government is aware of the crucial role of waste water
management and if so, the policies that have been framed and implemented, in view of

country’s severe water stressed position;

(b)  whether Government is taking a call from UN-HABITAT which has
recently commenced a new global consultation to draw lessons from the best practices

across the world and if so, the details thercof; and

(¢)  whether the waste water is being drained out along with sewage or whether

it is being reused for non-potable uses and if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRIHARISH RAWAT) : (a) Yes
Sir. The draft National Water Policy, 2012, adopted by the National Water Resources
Council on 28.12.2012, has recognized the importance of waste water management.
The Policy, inter-alia, recommends that ‘recycle and reuse of water, including return
flows should be the general norm” and that ‘recvcele and reuse of water, after treatment
to specified standards, should also be incentivized through a properly planned tariff
system’. Ministry of Urban Development has also formulated the Service Level

Benchmarks which recommend 100% treatment of waste water.

(b)  Govemment of India is participating in the global consultation process
launched by the United Nations Human Settlements Programme (UN-HABITAT) on
Waste Water Management and Water Quality to build consensus around key water

challenges related to the post-2015 Development Agenda.

(¢)  Ministry of Urban Development have informed that the Urban Local Bodies
(ULBs) and the State Governments are taking necessary actions for treatment and
disposal of sewage and waste water. The sewage treatment plants operated by the
ULBs/Water Boards/State Government Departments treat the waste water. The treated
waste water is either reused for non-potable uses or released back into the water bodies/

seas/land application.



